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l. A copy each (in English and Hindi) of the following Notification of the
Ministry of Agriculture and Farmers Welfare (Department of Agriculture, Co-
operation and Farmers Welfare), issued under sub-section (1) of Section 3 of the
Destructive Insects and Pests Act, 1914:—

(1) S.0. 953 (E), dated the 3" March, 2020, publishing the Plant Quarantine

(Regulation of Import into India) (Third Amendment) Order, 2020.
(2) 8.0. 1404 (E), dated the 30™ April, 2020, publishing the Plant Quarantine
(Regulation of Import into India) (Fourth Amendment) Order, 2020.
(3) S.0. 2390 (E), dated the 20" July, 2020, publishing the Plant Quarantine
(Regulation of Import into India) (Fifth Amendment) Order, 2020.
[Placed in Library. For (1) to (3) See No. L.T.2930/17/2021]

Il. A copy each (in English and Hindi) of the following papers, under sub-
section (4) of Section 15 and sub-section (4) of Section 17 of the Coconut
Development Board Act, 1979:—

(a) Annual Report of the Coconut Development Board, Kochi, Kerala, for

the year 2019-20.

(b)  Annual Accounts of the Coconut Development Board, Kochi, Kerala, for

the year 2019-20, and the Audit Report thereon.

(c) Review by Government on the working the above Board.
[Placed in Library. See No. L.T. 2931/17/2021]

lll. A copy (in English and Hindi) of the Memorandum of Understanding
between the Government of India (Ministry of Agriculture and Farmers Welfare) and

the National Seeds Corporation (NSC) Limited, for the year 2020-21.
[Placed in Library. See No. L.T.3107/17/2021]

Report and Accounts (2018-29) of LDCL, Kavaratti, Lakshadweep and related papers

SHRI V. MURALEEDHARAN: Sir, |, on behalf of Shri Pratap Chandra Sarangi, lay on
the Table, a copy each (in English and Hindi) of the following papers:—
(a) Annual Report and Accounts of the Lakshadweep Development
Corporation Limited (LDGL), Kavaratti, Lakshadweep, for the year
2018-19, under sub-section (1) (b) of Section 394 of the Companies
Act, 2013, together with the Auditor's Report on the Accounts and the
comments of the Comptroller and Auditor General of India thereon.



[RAJYA SABHA ]

(b) Statement giving reasons for the delay in laying the papers mentioned at

(a) above.
[Placed in Library. See No. L.T. 2937/17/2021]

REPORTS OF THE DEPARTMENT RELATED PARLIAMENTARY STANDING
COMMITTEE ON SOCIAL JUSTICE AND EMPOWERMENT

ot IR qHT (ISR : HEIS Y, H GRS =19 3fiR AR deeh afafo &

fFr=TforRad wfteel &5t Ues-Te wfiy (SRish aon =i #) I 9o IR v g «-

() ARSI = IR ABTRAT HATe (AT =T iR IR faurT) @t
IS RN (2019-20) & ey # WART & usal uhmed @ sidfde
A/ RIBETREN 1R TRER §RT SIS HRATS & G699 H g9 Hfodg;

(i) ImiTe = iR SfmRar #aew (et afeess fawr) @t
SN A (2019-20) & TEg H GRfT & R AfEsT | safw
FRFA/RABTRE IR TRER §R1 61 T8 HRdTg & Ja9 § WRedl yfdes;

(i) STSIIR ST HATT & STET HIT (2019-20) & Geg # WA & Tex
yferdes @ siafde wpal/RpRe R WMeR gRIBI TR HRAR & wag A
gREdl Hfedad; 3l

(iv) STUEE® B FAC B SIM AN (2019-20) & Hag H AR &

Tter frdes | siafde TRAa/RIER ) TReR §RI & T8 SRS &

Hae 7 avgdr yfaded|

LEAVE OF ABSENCE

MR. CHAIRMAN: | have to inform Members that letters have been received from
Shrimati M. C. Mary Kom, Shri Oscar Fernandes, Dr. Anbumani Ramadoss and
Shri K.K. Ragesh for grant of Leave of Absence during the ongoing 253" Session
of Rajya Sabha. Shrimati M. C. Mary Kom has requested for leave for
preparation for the upcoming international competitions and Tokyo Olympics;
and Shri Oscar Fernandes, Dr. Anbumani Ramadoss and Shri K.K. Ragesh have

*Tenth to Thirteenth Reports were presented lo Hon’ble Speaker, Lok Sabha on 10th September, 2020
under Direction 71A of the Directions by the Speaker, Lok Sabha and the same were seen by the
Hon’ble Chairman, Rajya Sabha on 14th September, 2020. The Speaker was pleased to order the
printing, publication and circulation of the Reports under Rule 280 of the Rules of Procedure and

Conduct of Business in Lok Sabha.



